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. 1015] TE feeft, AT, BRALY 28, 2025/FTH 9, 1946
No. 1015] NEW DELHI, FRIDAY, FEBRUARY 28, 2025/PHALGUNA 9, 1946
qEF TREgH i ST A

T2 foeett, 28 w¥aT, 2025

FT.3MM. 1023(37).—Fr= T LR, T TN ATATT 1956 (1956 F1 48) (& zod zae
THT ITh ATTAIH gl AT g) il €T 3F sl IT-ITT (1) FIT T&T LhAT T TN F2d g0, g THTLTT
g S % TETq & AERTy TS F 9rerEw et § Greenfield Highway & fRHT. 0 & f.#T1.11.4
(ST - MR L, FiST ATTATA & T, A @, ATAHT- SE, NAT-ATHR) Th 6 I-J0E  HH9T
(FTETRT/T=E 9TToe< AR 2-A7/4-3 FT TATHT AT(R), FALEA0T, Tewel 3T THATAT o TR TATSAT F fory
g M Tuferd g et |@ferd auia f=r s qeg=T § &3 737 8, UEr {0 #7 o159 i3 & 70 e i
FTIOIT AT 2 |

Fre AT =Af<h, ST 3% G # Baeas g, 3 Afaf«aw &t g 37 6 IT-amT (1) F eI qarh
TS o forT TR i % SUART 9 9O # T ATSREET F T i ag § T T & ofiaw
FYAY STITRY Tohe T TR |
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Ul S® AT qeH AT, S7aTq SUTaaAnT SIferary |, S &l forfaq &7 7 yeqa &
STORMT 3fY IHH & e Tfersrfaa o STuar i werq wrfarerT<y, smafrerat ot SAfhra =9 7 47 fhet
fafers T T g9 I FT SFF9Y T &Y U srafRrEt i qAare F T a6y UHy S ST w7 6
T, TfT w2, O qeaw IierTy Araede THE, A9l g0 AT a6 Idt il SIqad T THIw AT
ST T AT |

I AT T 4T 3T FT IT-ATT (2) F AT Teaaw AR grer fohaT e ot e
st g |

TH ATIGAAT & FANT A ATAT S[H & @i AT T A TOH TMAFRET F I HAad o
IqASY B 3T IAHT Baag ARRAT g fAreror o ST ahar 2 |

AAT

HETY ¥157 & 9= 51 7 Greenfield Highway & .51, 0 & .51.11.4 (IZT - 30X 1<, e
SETATA 6 ITH, T g, ATAHT- g, PEAT-a1er=) & forw oS 67 ST aTell §3=T1 Uad T4l

ST R s T SR e

TS T ATH: AGIRY Srer T AT ITerE}

EIRED I HE&AT A FTTRR || A T IHQ || T F7 ST S REIRER T

HEaT (ST ) (FRT)

1 2 3 4 5 6

AT T AT TG,
e T AT GUT
1 254 fasft afefa 0.0833 (ZF247) 0.0833
Tie T AT qoeft
2 10 fasft afefa 0.04 (ZFa7) 0.04
3 11 BELl gt 0.314 (FFa7) 0.314
4 12 BELl gt 0.076 (FFa7) 0.076
5 13 IGELl EIEIE ) 0.072 (F%a7) 0.072
6 134 BELl gt 0.0044 (3F47) 0.0044
7 141 IGEl IR 0.8371 (F%aT) 0.8371
8 142 IGELl EICIE ) 0.543 (37 ) 0.543
9 143 REl afefa 0.0182 (zF<a¥) 0.0182
10 144 IGELl IR 0.0608 (%77 ) 0.0608
11 147 IGEl EIEIE ) 0.8643 (27 ) 0.8643
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12 149 0.6236 (27 ) 0.6236
13 15 0.3095 (ZFAT ) 0.3095
14 150 0.5455 (%7 ) 0.5455
15 151 0.131 (FFAX) 0.131
16 156 1.9467 (FFT) 1.9467
17 157 0.56 (g%<a< ) 0.56
18 159 0.005 (Fa¥) 0.005
19 16 0.6946 (ZFa7 ) 0.6946
20 160 0.442 (FFIT) 0.442
21 161 0.081 (FFAX) 0.081
22 162 0.326 (347 ) 0.326
23 163 0.01 (FFAX) 0.01
24 164 0.023 (F#7) 0.023
25 165 0.213 (FFAX) 0.213
26 166 0.078 (%X 0.078
27 167 1.0958 (FTT) 1.0958
28 168 0.24 (FFAX) 0.24
29 169 0.366 (FAX) 0.366
30 17 0.0485 (ZFTT ) 0.0485
31 170 2.2208 (FAT) 2.2208
32 171 0.0333 (ZFa7 ) 0.0333
33 174 4.6973 (TFT) 4.6973
34 175 0.045 (3247 ) 0.045
35 176 0.125 (%X 0.125
36 177 0.089 (F#7) 0.089
37 178 0.646 (TFIX) 0.646
38 179 0.028 (Fa¥) 0.028
39 180 1.0439 (FTT) 1.0439
40 2 0.2189 (FFaT ) 0.2189
41 20 0.0041 (FFaT ) 0.0041
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42 210 IGELl EICIE ) 8.4005 (37 ) 8.4005
43 212 fasft fefa 0.1798 (FF4% ) 0.1798
44 213 IGELl EIEIE ) 0.2795 (%7 ) 0.2795
45 214 IBELl afeta 1.1284 (TFTX) 1.1284
46 215 fasft CIEACREL 0.005 (FT ) 0.005
47 216 fasft st 2.1669 (FFAY) 2.1669
48 217 fasft afefa 0.1182 (FF4%) 0.1182
49 218 fasft st 0.4244 (FF47) 0.4244
50 219 IBELl afeta 2.5524 (ZFA7) 2.5524
51 22 fasft sfefee 0.7014 (FFT7) 0.7014
52 220 BREl afefa 0.2097 (FF47) 0.2097
53 221 fasft sfefa 0.2805 (247 ) 0.2805
54 23 BREl afefa 0.0153 (FFa%) 0.0153
55 244 fasft sfefa 0.7222 (FFT7) 0.7222
56 3 fasft sfefe 0.5797 (FF4% ) 0.5797
57 32 BREl afefa 1.6061 (ZFT ) 1.6061
58 33 fasft sfefe 0.068 (FF:T ) 0.068
59 34 fasft afefa 0.03 (FFa7) 0.03
60 35 BELl gt 0.0164 (FFa7) 0.0164
61 4 RELl afafa 0.496 (FFa7) 0.496
62 44 IGELl EIEIE ) 0.6173 (347 ) 0.6173
63 45 BELl afafa 0.543 (FFAT) 0.543
64 46 fasft afefa 0.3116 (247 0.3116
65 47A BELl gt 1.37 (FFA7) 1.37
66 47B IGEl EIEIE ] 0.2 (g%aT) 0.2
67 48 fasft afefa 0.513 (FFT ) 0.513
68 49 REl afefa 0.13 (FFa7) 0.13
69 5 IGELl IR 0.02 (FFaT) 0.02
70 50 REl afefa 0.025 (FFaT ) 0.025
71 51 REl afafa 0.1296 (FF47) 0.1296
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72 52 IGELl EICIE ) 0.263 (37 ) 0.263
73 53 IGELl afeta 0.214 (F%FAT) 0.214
74 54 IGELl EIEIE ) 0.058 (3#7) 0.058
75 55 IBELl afeta 0.0433 (FFaT) 0.0433
76 57 fasft it 0.0191 (%47 0.0191
77 6 fsft afefa 0.02 (zFa7) 0.02
78 7 fasft afefa 0.02 (FF77) 0.02
79 75 fsft afefa 0.266 (3F77 ) 0.266
80 76 fasft afefa 0.167 (3F47) 0.167
81 8 fasft sfefee 0.559 (FFT ) 0.559
82 9 IGELl EIEIE ) 1.315 (FTT) 1.315
83 Talab TR GLEIES 0.6573 (3#47) 0.6573

Total 47.2452

[®T. &. NHAI/LA/GREENFIELD/NH/2023/3A]

a9 o, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 28th February, 2025

S.0. 1023(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 0 to Km. 11.4 (Dahanu - Agare Road, Near Cottege Hospital , Agar Dahanu.
TQ- Dahanu, Dist. Palghar) in the district of PALGHAR in the state of MAHARASHTRA, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Dahanu in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the stretch of
land from Km. 0 to Km. 11.4 (Dahanu - Agare Road, Near Cottege Hospital, Agar Dahanu. TQ- Dahanu, Dist.
Palghar) in the district of PALGHAR in the state of MAHARASHTRA

|State: MAHARASHTRA

”District: PALGHAR

SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
> I s I =+ I s [ & |
|Ta|uk: Dahanu |
Village: Varor
1 254 Private Unirrigated 0.0833 (Hectare) 0.0833
|Vi||age: Tanshi |
|2 ”10 ||Private ”Unirrigated || 0.04 (Hectare )|| 0.04|
|3 ”11 ||Private ”Unirrigated || 0.314 (Hectare )|| 0.314|
|4 “12 ||Private ”Unirrigated || 0.076 (Hectare )|| 0.076|
|5 “13 ||Private ”Unirrigated || 0.072 (Hectare )|| 0.072|
|6 ||134 ||Private ”Unirrigated || 0.0044 (Hectare )|| o.oo44|
|7 ||141 ||Private ||Unirrigated || 0.8371 (Hectare )|| O.8371|
|8 ||142 ||Private ”Unirrigated || 0.543 (Hectare )|| 0.543|
|9 “143 ||Private ”Unirrigated || 0.0182 (Hectare )|| 0.0182|
|10 ||144 ||Private ”Unirrigated || 0.0608 (Hectare )|| 0.0608|
|11 ||147 ||Private ”Unirrigated || 0.8643 (Hectare )|| 0.8643|
12 149 |[Private [Unirrigated || 0.6236 (Hectare )| 0.6236|
|13 ”15 ||Private ”Unirrigated || 0.3095 (Hectare )|| 0.3095|
|14 ||150 ||Private ”Unirrigated || 0.5455 (Hectare )|| 0.5455|
|15 “151 ||Private ”Unirrigated || 0.131 (Hectare )|| 0.131|
|16 ||156 ||Private ”Unirrigated || 1.9467 (Hectare )|| 1.9467|
|17 “157 ||Private ”Unirrigated || 0.56 (Hectare )|| 0.56|
18 159 |[Private [[Unirrigated | 0.005 (Hectare )| 0.005|
|19 ”16 ||Private ”Unirrigated || 0.6946 (Hectare )|| 0.6946|
|20 ”160 ||Private ”Unirrigated ” 0.442 (Hectare )|| O.442|
21 161 [Private [Unirrigated || 0.081 (Hectare )| 0.081]
22 |[162 |[Private [[Unirrigated || 0.326 (Hectare )| 0.326|
|23 ”163 ||Private ”Unirrigated ” 0.01 (Hectare )|| 0.01|
l24 164 |[Private [[Unirrigated | 0.023 (Hectare )| 0.023|
25 165 Private Unirrigated 0.213 (Hectare) 0.213
26 166 Private Unirrigated 0.078 (Hectare ) 0.078
27 167 Private Unirrigated 1.0958 (Hectare ) 1.0958
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28 168 Private Unirrigated 0.24 (Hectare ) 0.24
29 169 Private Unirrigated 0.366 (Hectare ) 0.366
130 17 |[Private [Unirrigated || 0.0485 (Hectare )| 0.0485|
31 170 [Private [Unirrigated || 2.2208 (Hectare)|| 2.2208)|
132 171 [Private [Unirrigated || 0.0333 (Hectare)|| 0.0333]
|33 ||174 ||Government “Padat || 4.6973 (Hectare )|| 4.6973|
34 175 Private Unirrigated 0.045 (Hectare ) 0.045
35 176 Private Unirrigated 0.125 (Hectare ) 0.125
136 177 |[Private [[Unirrigated | 0.089 (Hectare )| 0.089)
137 178 |[Private [[Unirrigated || 0.646 (Hectare )| 0.646|
38 179 |[Private |lunirrigated || 0.028 (Hectare )| 0.028|
|39 ||180 ||Private ”Unirrigated || 1.0439 (Hectare )|| 1.0439|
|40 ||2 ||Private ”Unirrigated || 0.2189 (Hectare )|| 0.2189|
la1 20 |[Private [Unirrigated || 0.0041 (Hectare )| 0.0041]
|42 ||210 ||Private ”Unirrigated || 8.4005 (Hectare )|| 8.4005|
|43 ||212 ||Private ”Unirrigated || 0.1798 (Hectare )|| 0.1798|
|44 “213 ||Private ”Unirrigated || 0.2795 (Hectare )|| O.2795|
|45 ||214 ||Private ”Unirrigated || 1.1284 (Hectare )|| 1.1284|
|46 ||215 ||Private ”Pot Karaba || 0.005 (Hectare )|| 0.005|
|47 2126 |[Private [nirrigated || 2.1669 (Hectare )| 2.1669|
|48 ”217 ||Private ”Unirrigated ” 0.1182 (Hectare )|| 0.1182|
|49 ”218 ||Private ”Unirrigated ” 0.4244 (Hectare )|| 0.4244|
|50 ||219 ||Private ”Unirrigated || 2.5524 (Hectare )|| 2.5524|
|51 ||22 ||Private ”Unirrigated || 0.7014 (Hectare )|| 0.7014|
|52 ||220 ||Private ”Unirrigated || 0.2097 (Hectare )|| 0.2097|
|53 ||221 ||Private ||Unirrigated || 0.2805 (Hectare )|| 0.2805|
|54 ”23 ||Private ”Unirrigated || 0.0153 (Hectare )|| 0.0153|
|55 ”244 ||Private ”Unirrigated ” 0.7222 (Hectare )|| 0.7222|
|56 ||3 ||Private ”Unirrigated || 0.5797 (Hectare )|| 0.5797|
|57 ||32 ||Private ”Unirrigated || 1.6061 (Hectare )|| 1.6061|
|58 ”33 ||Private ”Unirrigated ” 0.068 (Hectare )|| 0.068|
|59 ”34 ||Private ||Unirrigated || 0.03 (Hectare )|| 0.03|
60 35 Private Unirrigated 0.0164 (Hectare) 0.0164
61 4 Private Unirrigated 0.496 (Hectare ) 0.496
162 |[44 |[Private |unirrigated || 0.6173 (Hectare)|| 0.6173|
|63 ”45 ||Private ”Unirrigated ” 0.543 (Hectare )|| 0.543|
64 46 Private Unirrigated 0.3116 (Hectare) 0.3116
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65 47A Private Unirrigated 1.37 (Hectare) 1.37
66 47B Private Unirrigated 0.2 (Hectare) 0.2
167 48 |[Private [[Unirrigated | 0513 (Hectare )| 0513
l68 |49 [Private [Unirrigated || 0.13 (Hectare ) 0.13]
169 IE [Private [Unirrigated || 0.02 (Hectare ) 0.02)
|70 ||5o ||Private “Unirrigated || 0.025 (Hectare )|| 0.025|
71 51 Private Unirrigated 0.1296 (Hectare) 0.1296
72 52 Private Unirrigated 0.263 (Hectare ) 0.263
|73 ”53 ||Private ”Unirrigated ” 0.214 (Hectare )|| 0.214|
74 154 |[Private [[Unirrigated || 0.058 (Hectare )| 0.058|
175 IES |[Private |unirrigated || 0.0433 (Hectare )| 0.0433]
|76 ||57 ||Private ”Unirrigated || 0.0191 (Hectare )|| 0.0191|
|77 ”6 ||Private ”Unirrigated || 0.02 (Hectare )|| 0.02|
|78 ||7 ||Private ||Unirrigated || 0.02 (Hectare )|| 0.02|
|79 ”75 ||Private ”Unirrigated || 0.266 (Hectare )|| 0.266|
|80 ”76 ||Private ”Unirrigated || 0.167 (Hectare )|| 0.167|
|81 ”8 ||Private ”Unirrigated || 0.559 (Hectare )|| 0.559|
|82 ”9 ||Private ”Unirrigated || 1.315 (Hectare )|| 1.315|
|83 ”Talab ||Government ||Talab || 0.6573 (Hectare )|| 0.6573|
| Totall 47.2452|

[F. No. NHAI/LA/GREENFIELD/NH/2023/3A]
ABHAY JAIN, Director
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